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nery from Japan on deferred
payment basis iz Dbeing ex-
plored. The Government of
India propose to give a loan
of Rs. 20 lakhs to the Assam
State Government for work-
ing capital required for im-
plementation of the scheme.

(8) Sugar Mill—The Assam Co-
operative Sugar Mill has been
licensed under the Industries
(Development and Regula-
tion) Act, 1951 for the estab-
lishment of a Sugar factory.
A loan of Rs. 10 lakhs has
already been sanotioned to the
State Government for sub-
scribing towards the share
capital of the Co-operative
Sugar Mill. No further request
for loan has been received
from the State Governrment.

(4) Jute Mill—M/s. Assam Jute

Mills has been given a licence

for installation of 300 looms
for the production of 5,400
tons of Jute manufacture per
annum. Sufficient progress
has been made in the estab-
lishment of Jute Mill in Assam
State and it is expected to go
into production in 1858-5§9.

A statement showing the number of
licences issued for the establishment
of new undertakings and for expan-
sion of existing undertakings in Assam
State during the years 1852 to 1955
and 1958 and 1957 (upto May) is laid
on the Table of L.ok Sabha. [See
Appendix V, annexure No. 25.]

Whare-houses for Coir Yarn

1439. Shri Kumaran: Will the Min-
ister of Commerce and Industry be
pleased to state:

(a) whether Government have any
proposal for establishing licensed
ware-houses to handle coir yarn; and

(b) if so, the steps taken thereon?

The Minister of Industry (Shri
Manubhai Shah): (a) The Coir Board
have made such a proposal.

(b) The matter is under examina-
tion.
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Coir Spinning Machines

1440. Shri Kumaran: Will the Min-
ister of Commerce and Indusiry be
pleased to state whether Government
have any scheme to manufacture an
improved variety of coir spinning
machine to replace the traditional
wooden ratts?

The Minister of Industry (Shri
Manubhai S8hah): The Coir Board are
at present examining the question of
production cost of improved model of
Coir Spinning Machine and possibility
of improvement in mechanism and
efficiency of the machine.

Coir Markets

1441. Shri Kumaran: Will the Min-
i1ster of Commerce and Industry be
pleased to state whether there is a
proposal to explore new markets with
regard to coir goods in Central and
East Africa where immense potentia-
lities for increasing consumption of
coir floor coverings are said to be in
existence?

The Minister of Industry (Shri
Manubhai Shah): The Coir Board has
under examination a proposal to con-
duct market survey relating to Coir
Goods in Central and East Africa.
Details of areas to be covered and the
cost of survey etc. have not yet been
worked out.
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Small Scale Industries Management
Association

1443. Pandit D. N. Tiwary: W:ll the
Minister of Commerce and Industry
be pleased to state:

(8) whether it is a fact that a Small
Scale Industries Management Associa-
tion has been formed in New Delhs;

(b) whether it is a Government
sponsored and Government-aided
institution; and

(¢c) if so, the nature of control of
Government?

The Minister of Industry (Shri
Manunbhai Shah): (a) Yes, Sir.

(b) No, Sir.

(¢) Does not arise

Technical Personnel for A.LR.

1444. Shri Sanganna: Will the Min-
ister of Information and Broadcasting
be pleaged to state:

(a) whether the technical personnel
required for the installation of new
transmitters of All India Radio have
been provided to any extent so far;
and .

(b) if so, to what extent?

The Minister of Information and
Arosdcasting (Dr. Keskar): (a)
and (b). It has not been possible to
get suitable personnel to fill all the

the requisite numbers are not forth-
coming. In view of the great demand
for such personnel, however, it has
been Hecided to take up slightly less
qualified persons and give them train-
ing for a specified period so that they
become capable of doing the work for
which the higher qualified personnel
were being recruited. These person-
xel are called Shift Assistants.

Export of Onlons

1445, Shri Tangamani: Will the
Minister fo Commerce and Industry
be pleased to state:

(a) the quantity of onions exported
from the State of Madras during the
years from 1951 to 1857 (upto 31st
July, 1857) (year-wise);

(b) whether any export permits
are issued to the category known as
‘Political Sufferers’; and

(c) the quotas allotted to the licens-
ed traders, Co-operative Societies and
Political Sufferers during the above
period?

The Minister of Commerce (Shri
Kanungo): (a) A statement is laid on
the Table of the Lok Sabha. ([See
Appendix V, annexure No 26].

(b) No, Sir.

(c) A statement is laid on the Table
of the Lok Sabha. [See Appendix V,
annexure No. 27].

Bharati Mills, Pondicherry

1446. Shri Tangamani: Will the
Prime Minister be pleased to state:

(a) whether the management of
Bharati Mills, Pondicherry have paid
bonus to the workers for the year
1956 as per Award;

(b) if not, the steps taken in this
regard; and

(¢) what is the position of 1856
bonug issue of Rodier Mills, Pondi-~
cherry?





